CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
JOGESHWARI BREWERIES PRIVATE LIMITED OPERATING IN BEVERAGE INDUSTRY AT OMERGA MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

With reference to the Form G dated 30.09.2025, issued in accordance with Insolvency and Bankruptcy Code, 2016 and Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, and published in the newspapers namely Kesari, Marathi
Language Newspaper, Kolhapur Edition and Business Standard, English Newspaper, Kolhapur and Aurangabad Edition covering Osmanabad and
Pudhari, Marathi Language Newspaper, Aurangabad Edition covering Osmanabad on 01.10.2025 shall stand revised as below, and accordingly the

last date for receipt of Expression of Interest is being extended from 16.10.2025 to 30.10.2025.

In view of the same, further submission of Expression of Interest by the prospective resolution applicants should be submitted to the Resolution
Professional in accordance with the amended timelines for the invitation for expression of interest which stands amended and restated as under:

SL. RELEVANT PARTICULARS
i Name of the corporate debtor along with PAN & CIN/ Jogeshwari Breweries Private Limited
LLP No. CIN: U15500PN2009PTC133602

PAN: AACCI2521L
RS NO. 286, Shinde Residency, Near Ruikar Colony,Plot No-194,
Kolhapur — 416005 Maharashtra

2. Address of the registered office

3. URL of website NA

4, Details of place where majority of fixed assets are At Manufacturing unit located at D3, MIDC, Omerga, Osmanabad,
located Maharashtra

5. Installed capacity of main products/ services 30 KLPD

6. Quantity and value of main products/ services sold in The Business of the Corporate Debtor is non operational since 2014
last financial year

7 Number of employees/ workmen No Employees and Workmen

8. Further details including last available financial | The same can be obtained by the Prospective Resolution Applicant by
statements (with schedules) of two years, lists of creditors | emailing at cirp.jogeshwari@gmail.com.

are available at URL:
9. Eligibility for resolution applicants under section 25(2)(h)

The same can be obtained by the Prospective Resolution Applicants from

of the Code is available at URL: cirp.jogeshwari@gmail.com
10. | Last date for receipt of expression of interest 30.10.2025
11. | Date of issue of provisional list of prospective resolution | 09.11.2025
applicants
12. | Last date for submission of objections to provisional list 14.11.2025
13. | Date of issue of final list of prospective resolution 24.11.2025
applicants
14. | Date of issue of information memorandum, evaluation 29.11.2025

matrix and request for resolution plans to prospective

resolution applicants
15. | Last date for submission of resolution plans 29.12.2025
16. | Process email id to submit Expression of Interest cirp.jogeshwari@gmail.com
17. | Details of Corporate Debtor’s registration status as Not MSME Registered
MSME

Ram Singh Setia

Resolution Professional

In the matter of Jogeshwari Breweries Private Limited
Reg No. IBBI/IPA-001/IP-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road, Sewri,Off Zakaria Bunder
Road ,Mumbai City,Maharashtra ,400015

'Correspondence Address: Finvin Turnaround and Restructuring Private Limited situated
at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.

Reg Email Id: setiars@gmail.com
Process Specific Email Id for correspondence: cirp.jogeshwari@gmail.com

Date: 17.10.2025, Place: Mumbai
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and Pimpri-Chinchwad participated in these
competitions.

products / services

6. |Quantity and value of main
products / services sold in last
financial year

Number of employees / workmen
Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, are available at:

. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

The Business of the Corporate Debtor is

Under Section 13 (2) of the Securitization & Reconstruction of Financial Assets and Enforcement of non operational since 2014

Security Interest Act 2002 (SARFAESI Act) read with Rule 3 (1) of the Security Interest
(Enforcement) Rules, 2002]
Whereas the undersigned being the Authorised Officer of LIC HOUSING FINANCE LTD (LICHFL) under
Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 & in exercise
of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 3
issued Demand Notices, under Section 13 (2) of the said Act, calling upon the concerned Borrower's /
Guarantors to repay the amounts mentioned in the respective Notices; within 60 days from the date of the

The event was inaugurated by Smt Vidyatai
Kulkarni, Vice President of Maharshi Karve
Sanstha, and Dr Priyanka Singh, Director of
HNIMR. In her address, Dr. Singh stated,
“Kushagra is not merely a platform for
competitions, but a learning festival that
nurtures creativity and provides an

No Employees and Workmen

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.jogeshwari@gmail.com.

0 N

The same can be obtained by the
Prospective Resolution Applicants from
cirp.jogeshwari@gmail.com
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Finance Ltd; within 60 days from the date of publication of this Notice the amounts indicated herein below due on prospective resolution applicants and IMERT.

. . . 14. | Date of issue of information 29.11.2025
the dates together with future interest at contractual rates, till the date of payment, under the loan / and other : ) .
] ot memorandum, evaluation matrix The successful execution of the event was
agreements and documents executed by the concerned persons. As security for the borrowers' obligations under and request for resolution plans to > .
the said agreements and documents, the following assets have been mortgaged to LIC Housing Finance Ltd. prospective resolution applicants made possible through the dedicated efforts
15. | Last date for submission of 29.12.2025

of Dr Ashok Pawar, Dr Suvarna Dhamdhere,

Business Support Department,
Central Bank Of India,

16" Floor, Chander Mukhi, Nariman Point,
T R Vlumbai-400021, Phone - 022- 6638 7863

NOTICE INVITING TENDER FOR PROPOSED EMPANELMENT/
ENGAGEMENT OF AGENCY FOR MEDIA WORKS

Tenders are invited from reputed and established Media Agencies.

Prescribed application form and details can be uploaded online at

https://centralbank.abcprocure.com. NIT can be viewed at Bank's

website www.centralbank.bank.in.

Any query/amendments/addendum related to the work will be updated

on mentioned website only.

Last date and time for submission of applicationis 11.11.2025 up to 3:00

p.m.

Mumbai

Date: 16.10.2025

doge ' 3w sEar
Central Bank of india

Assistant General Manager,
Corp. Comm-BSD

If the concerned Borrowers shall fail to make payment to LIC Housing Finance Ltd as aforesaid, then the LIC
Housing Finance Ltd shall proceed against the above secured assets under Section 13 (4) of the Act and the
applicable Rules entirely at the risks of the concerned Borrowers to the costs and consequences.

The concerned Borrowers are prohibited by the SARFAES| Act to transfer the aforesaid assets, whether by way
of sale, lease or otherwise without the prior written consent of the LIC Housing Finance Ltd. Any contravention
of the provisions of the SARFAESI Act will render the borrowers responsible for the offence liable to punishment
and/or penalty in accordance with the SARFAESI Act.

Sd/- Authorized Officer
LIC Housing Finance Ltd.

Date : 16.10.2025
Place : Kolhapur

Forty Two Paise Forty Seven Only) and intrest & other charges from 1/10/2025.
DISCRIPTION OF PROPERTY

All that Piece & Parcel of the Flat No-20 Area admg 434.73 Sq ft i.e.40.40 sqmt. Built Up
on the Second floor in Building Known as Rajwada Gruh Prakalpa Constructed on Land
bearing City Sr.No-375 to 384 (Nagar Palika Record Area 31.59 Sq mtr, Nagar palika Ghar
No-651) Situated at Village Jukuri Tal.Purandhar Dist.Pune within the limit of Pune Zilla
Parishad PUne Purandhar Panchayat Samittee Bounded as Follows East_ Flat No-19
West_ Flat No-21,South_ Passage North_ Open Space

Authorised Officer

Date : 15/10/2025 Suvarnayug Sahakari Bank Ltd. Pune

Place : Pune

Porel & Canara Bank<Q

I GTHR H1 IUHH A Government of India Undertaking

2002 READ WITH PROVISION TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

below Mentioned dues of the of Canara Bank from Respective Borrower / Guarantor mentioned below.

4 th floor, Roongta Supremus, Tidke Colony, Chandak Circle, Nashik, 422002

SALE NOTICE E-AUCTION DATE : 24/11/2025

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,

Notice Is Hereby Given To The Public In General And In Particular To The Borrower(s) And Guarantor(s) That The Below Described Immovable Property Mortgaged/charged To The Secured Creditor, The
Symbolic Possession Of Which Has Been Taken By The Authorised Officer Of Canara Bank., Will Be Sold On “as Is Where Is”, “as Is What Is” And “ Whatever There Is” On 24/11/2025 For Recovery of

REGIONAL OFFICE NASHIK

Possession i . . .
Name and Address of - . o Reserve Price (Rs.) Amount Bid Submision | Encumbrances Authorized
Sr. Description of Immovable Properties Symholic o Officer Contact
No.| Borrowers / Guarantors /Physical EMD (Rs.) 0/s. Liability (Rs.) Date
1. | Borrower : /s Shriram Traders All That Part And Parcel Of Shop No U-5 (adm. 27.78 Sq. Meter) And| SYMBOLIC Rs. 42,95,000/- Rs. 23,82,147.88 On or Before | NOT KNOWN Shrigonda Branch
Proprietor Mr. Vijay Pandurang Vangane Shop No U-6 (adm. Area 27.78 Sq.mtr) In Cts No. 450, Raunak|POSSESSION Rs. 4.28,500/ + Interest applicable | Dt.24/11/2025 (DPCD-2568)
Cts No 450, Shop No U-4 And 5, Raunak Apartment Daund Apartment, Daund Road, Shrigonda Town.owned By- Mr. Vijay - 463,00 & other Charges at 11:00 am +91 9271069706
Road A/p And Tal Shrigonda Dist Ahmadnagar 413701 Pandurang Vangane Boundary Shop No U-5 North- Road South- Lift
Guarantor : Mr. Amol Dattatray Nigade East- Flat No 4/4 West- Shop No U-16 Boundary Shop No U-6 North-
Nigade Wast, Tandali Dumala Shiigonda Dist Ahmadnagar 413701 | Road South- Parking East- Shop No U-5 West- Shop No U-7
2. | Borrower : Mr. Vijay Pandurang Vangane Allthat partand parcel of Flat No 06, Wing A Building “Audumbar”, built| SYMBOLIC Rs. 13,17,000/- Rs. 8,11,980.53 On or Before | NOT KNOWN Shrigonda Branch
Mandavgan Road, Taluka Shrigonda up area 31.16 Sq.Mtr. Plot No 29-32, Gat No 1105/1, Shrigonda.|POSSESSION R 131700 + Interest applicable | Dt. 24/11/2025 (DPCD-2568)
District Ahmednagar 413701 Owned By: Mr. Vijay Pandurang Vangane Bounded: On the North by: s.1,31,700/- & other Charges at11:00 am +91 9271069706
Guarantor : Mr. Sanjay Maruti Nigade Flat No A-7 On the South by: Flat No B-4 in B Wing On the East by: Flat
At Post Tandali Dhumal, Taluka Shrigonda NoA-5Onthe West by: PlotNo 26 & 27
District Ahmednagar 413701

Bank, during office hours on any working day. Portal of E-Auction:https://baanknet.com/
Date : 14/10/2025
Place : Ahmednagar

For detailed terms and conditions of the sale please refer the link “E-Auction” provided in Canara Bank’s website M/s PSB Alliance Ltd (BAANKNET) or may contact Branch Manager, Canara

Authorised Officer
Canara Bank

PUR

Head Office — 418, South Kasba, Solapur 413 007 Ph.N0.0217 2742400

Fa MAHESH URBAN CO-OP. BANK LTD;

Email - mucblsol@gmail.com

RE-AUCTION - SALE NOTICE
(Security Interest Enforcement Rules, 2002)
(Securitisation and Reconstruction of the Financial Assets &
Enforcement of Security Interest Act 2002 i.e. SARFAESI Act,2002)

Whereas, the Authorized Officer of Mahesh Urban Co-op. Bank Ltd.,
Solapur has issued a demand notice under Section 13(2) of SARFAEST
Act, 2002 and thereafter in exercise of powers under Section 13(12) of
SARFAESI Act, 2002 has taken Physical Possession on 05/11/2024 of the
following property mortgaged to Bank under Section 13 (4) of the
SARFAESI Act, 2002 for recovery of Bank's dues. The bank has decided to
sell the property of Borrowers/Property holder/Mortgager/ Guarantor/Legal
Heirs details herein below by way of Public Re-Auction as under on “AS IS
WHERES IS BASIS, AS IS WHAT IS BASIS & WHATEVER THERE IS
BASIS & KNOWN-UNKNOWN ENCUMBRANCE?” for realization of Bank
dues.

Sr Name & Address of Borrower / Guarantors / Property
No holders / Mortgagor / Legal Heirs

1.|1. M/s. Suresh Nandkumar Shingadgaonkar Partnership Firm
(The Borrower/Property Holder/Mortgagor)
R/o: Shop No.1, Warad Complex, 274,255, East Mangalwar
Peth, Solapur-413 002

A) Shri. Suresh Nandkumar Shingadgaonkar (A Partner of
Partnership Firm)
R/o: Shop No.1, Warad Complex, 274,255, East Mangalwar
Peth, Solapur-413 002

B) Smt. Laxmibai Nandkumar Shingadgaonkar (A Partner of
Partnership Firm)
R/o: Shop No.1, Warad Complex, 274,255, East Mangalwar
Peth, Solapur-413 002

2. Mr. Mallikarjun Kallappa Alamanur (The Guarantor)
R/o: Block No.36, Swami Samarth Hou. Soc., Near Prabhakar
Mandir, Solapur-02

3. Nandkumar Ganapatrao Shingadgaonkar (Now Deceased)
through legal heirs
(The Guarantor/Property holder/Mortgagor)

Legal Heirs of Nandkumar Ganapatrao Shingadgaonkar: -

A) Smt. Laxmibai Wife of Nandkumar Shingadgaonkar

B) Shri. Suresh Son of Nandkumar Shingadgaonkar

C) Ku/Miss. Rupali Daughter of Nandkumar Shingadgaonkar

Above 3 (A) to 3 (C) R/o: Plot No.2/1, Gat No.76/6, Siddhivinayak

Co-Operative Housing Society, Near Tale Hipparga, North Solapur,

Solapur-413 002

2. |Reserve Price Rs.33,82,920/-
Earnest Money Deposit (10% on Reserve Price) Rs.3,38,292/-

3. |Description of the Secured Assets/ Inmovable Property - All
that piece and parcel of property, belonging to Nandkumar
Ganapatrao Shingadgaonkar (now deceased), situated within city|
limits of Solapur Municipal Corporation limit, bearing municipal
house no. 1114 & City Survey No.1956 of area 78.06 Sq.mt. off
district & sub-district Solapur, Taluka North Solapur. It is surrounded
and bounded by — East: Road, South: City Survey No.1954, West:
City Survey No.1959, & North: City Survey No.1957 & 1959

4. Date of Re-Auction, Time & Place: - Friday, 21/11/2025

Time 12:30 pm, Mahesh Urban Co-op. Bank Ltd; Solapur
Head Office 418, South Kasba, Solapur 413 007

5.|Medium Term Other Securities (i.e., MTOS Al/c No.8)
Rs. 18,24,361/- (Rupees Eighteen Lakhs Twenty-Four Thousand
Three Hundred Sixty-One Only) together with interest from
01/04/2023 till date of payment along with penal interest @2%,
incidental expenses, costs, charges etc

resolution plans . . .

Sr.| Name of correspondence Particulars of I;)ate OL Amount 16. | Process email id to submit EOI Girpjogeshwari@gmail.com Riya Abhyankar, Samruddhi Kulkarni, along

No. Address of Borrowers Mortgage Property eman Demanded 17.| Details of the corporate debtor’s Not MSME Registered with the faculty, non-teaching staff, and

Notice registration status as MSME. L
- i/ student volunteers of the institute.
1) | Yogesh Chandrakant Rathod/|Row bungalow unit no. tf-02 & tg-02,| 04/10/2025| 1,44,29,528.78 Ram Singh Setia
Pushpa Chandrakant Rathod |R.S.No0.2814/c, punya-pavitra housing I the matter of Jogeshwari Brlx’seorli-;tsi;r:is:tw;eﬂii‘oi::;
(Loan No. 620900003212/ soceity, Mangalwar peth, b-ward, Reg No. IBBI/IPA-001,/1P-P01189,/2018-2019,/11935
Validity for Authorisati: f Assi; :31.12.2025
620900003213) Kolhapur, tal- karveer, near bel bag’ Address Registered with IBBI: 130‘4:t1¥ov?lrer ;',: (;’;;:::;:“S:ae::ﬁ”:;;’;;i Jivraj Road,
Maharashtra.416012 Sewri, Off Zakaria Bunder Road, Mumbai City, Maharashtra 400015
Cor! Add : Finvin Tur and ing Private Limited
2)| Padam Suresh Bhanushali/| Flat No.501, 5th Floor, R.s.n0.103/3/3, | 04/10/2025 75,15,583.59 situated at 605, 6th Floor, s:";?.Ck.cEes.t\). Mull:ulm'ivI rtlag:agg;g,
Suresh Jayantilal Bhanushali | Vishwakarma Apartments, Phase Il, E “Reg’si..i;i. I::n;e?i;rs@g-mail_con;
(Loan No.620900003658 / Ward, Nagala Park, Near Khanvilkar Process Specific Email Id for cor nate:°1'7.1o.2025, anegmeail.com
620900003659) Petrol Pump, Kolhapur, Maharashtra
416003
3)| Shobhana Gopal Phaltankar/ | Flat No.501, 1st Floor, Silver Springs, | 04/10/2025 88,18,562.61
Ajay Gopal Phaltankar Gat No0.904/1, Plot No.4, E- Ward,
(Loan No.620900003689) Raman Mala, Near Polo Ground,
Kolhapur, Maharashtra 416005 Q)
o e . & CSB Bank
)| Sambhaji Sadashiv Fate/| S.n0.249/2a/3/1/2, Plot No. 86, Metre | 04/10/2025| 1,25,20,310.71 Trusted Heritage Smart Future
Sabita Sambhaji Fate Colony, Vasud Road, Shivaji Nagar,
(Loan No0.620900003161/ Sangola, Solapur, Near Sangola
620900003169) College, Maharashtra413307 Notice is herebv aiven that the foll Ng-rCIrSE . d by the Bank ctod &
- - otice is hereby given that the following Share Certificates issued by the Bank are reported to
5) s"’:"a:]av_IP'::naSh Mete/| Gat 12\‘0'4225' P'I'"S‘:‘\la N°'1§\l4 )k 04/10/2025/ 1,44,32,254.66 have been lost, destroyed, misplaced or stolen and the registered holders thereof have applied to
rakash Vilash Mete 5.n0.14/567/22, Plot No.abed, Nai the Bank for the issue of duplicate share certificates.
(Loan No. 620900003722/ Mala, Near Narendra Housing Soceity,
620900003795) Ichalkaranji, Tal-hatkanangale, NAME OF THE SHAREHOLDER : MERCY ANTONY FOLIO NUMBER: M19266
Kolhapur, Maharashtra.416115 Share Certificate No. | Distinctive Numbers | §%:°F | spare Certificate No. | Distinctive Numbers | 5o,o
6)| Nandudevi Hanumanram | Flat No.303, R.s. No.670/2, 2nd Floor, | 04/10/2025| 42,35,215.69 40016 1315521 - 1315620 100 89092 - 89096 8040667 - 8041092 426
Choudhari/ Hanumanram | Premkamal Apartments, B- Building, 40017 370198617 - 3702085| 100 120393 18173288 - 18173997 | 710
Jetharam Choudhari Near Bohara Market, Ichalkaranji, Tal- 40018 5067379 - 5067462 84
L. No0.620900002482/ hatk le, Kolh , Mah htra. K . . . . e .
22%3200%2 483/ 4?613:56“9 e, rolapur, Maharashira The public are hereby warned against purchasing or dealing with the above certificates in any manner. Any
620900003342 person(s) who has/have a claim in respect of the said shares should lodge such claim or claims at the Registered
) Office of the Bank within FIFTEEN DAYS from the date of publishing this notice, failing which the Bank will proceed
7)| Vishwajeet R. Abdagire Gat No.26, Plot No.42c, 49b,|04/10/2025| 13,45,777.11 toissue Letter of Confirmation in lieu of duplicate Share Certificates in respect of the said shares.
(Loan No.620900003127) Cs.no0.22374,22393, Bharatmata For CSB BANK LIMITED
Sahakari Grihnirman Sanstha Ltd, Opp. Sd/-
Panchaganga Sugar Mill, Ganganagar, (SIJO VARGHESE)
Kabnoor, Ichalkarnji, Kolhapur. Thrissur | October 16, 2025. COMPANY SECRETARY
Maharashtra 416115 CSB BANK Limited
8)| Prathamesh Sunil Salokhe | FlatNo.402, R.s. No.115, PlotNo.6 &7, | 04/10/2025|  22,72,219.62 Regd. Office: “CSB Bhavan” St. Mary's College Road, Post Box No.502, Thrissur - 680 020, Kerala, India
(Loan alc No.620900002975) | 4th Floor, Sarojini Park, Phase I, Near Tel:+91 0487 2333020 | Fax: 0487 2338764 | Website: www.csb.co.in | E-mail: investors@csb.co.in,
Gangai Lawns, Phulewadi , Ring Road, Corporate Identity Number: L65191KL1920PLC000175
A-ward, Kolhapur, Maharashtra.416010
9)| Sujata Sanjay Shiradwade /| C.s.n0.9044/a/2, Laykar Galli,|04/10/2025 65,12,460.64
Sanjay Shamrao Shiradwade | Opp.nutan Bank, Ichalkaranji, Tal-
(Loan a/c No.620900002812) |hatkanangale, Kolhapur,
Maharashtra.416115 .

10) | Rajaram Manku Plot No.18( Part) ,gat No.467/6, Naik | 04/10/2025| 43,17,422.48 0o SUVARNAYUG SAHAKARI BANK LTD-;PUNE-

Ajagekar/ Sagar Rajaram Mala, Ichalkaranji, Tal-hatkanangale, Legal and Recovery Dept.
Ajagekar Kolhapur, Maharashtra.416115 HEAD OFFICE :-1102/10/11, MARANE HEIGHTS, BUDHWAR PETH, PUNE 02.
(Loan No.620900003506) PHONE NO.:- 020 - 24489973
11)| Prakash Annasaheb House No.246, Ward No.2, C.s.n0.2060 | 04/10/2025|  50,24,454.69 Possession Notice (Ru|e - 8(1)
Patil/Manisha Prakash Patil | & 2061, Narsoba Katta, Gavbhag, e . . . .
(Loan alc No.620900000921) |Ichalkaranji, Tal-hatkanangale, (Under The Securitisation and Reconstruction of Financial Assets
Kolhapur, Maharashtra. 416115 and Enforcement of Security Interest Act, 2002)

12) | Sunita Shrike}nt Karade/ C.ls.no.395, Karade Lane, Near Kranti | 04/10/2025 28,02,755.58 Where as, The Undersigned being the Authorised Officer of the Suvarnayug Sahakari Bank Ltd
Sandeep ShrikantKarade | Mitra Mandal Chowk, Peth Vadgaon, Pune. under the Securitisation and Reconstruction of Financial Assets and Enforcement of
(Loan a/c No.620900004029) | Tal-hatkanangale, Kolhapur, Security Interest Act, 2002) & in exercise of power conferred under section 13(2) read with rule

Maharashtra.416112 9 of the Security Interest (Enforcement) Rule,2002 issued a Demand Notice dt 07/07/2025 calling

13)| Fatima Yasin Shaikh/ Yasin|Flat No.t-1, 3rd Floor, Gemstone | 04/10/2025| 42,39,679.45 upon the borrower Mrs.Bhondawe Snehal Suresh. To repay the amount Mentioned in the notice

Shabbir Shaikh Apartments, R.s.no.943/a/1/2a, Plot being Rs.12,55,807.47 (In words Rs. Twelve lakhs Fifty Five Thousnds Eight Hundred Seven

(Loan a/c No.620900003162) | No.1, Shivaji Colony, Miraj-kupwad Paise Forty Seven only) with further interest from 01/07/2025, & other expenses within 60 days
Road, Miraj, Dist- Sangli, from the date of the said notice.

Maharashtra.416436 The borrower having failed to repay the amount Rs.12,55,807.47 (In words Rs Twelve lakhs

14) | Vishal Vilas Shewale/ Vilas | R.s.n0.34/3, Shriram Colony, Mouje, | 04/10/2025| 46,34,257.01 Fifty Five Thousnds Eight Hundred Seven Paise Forty Seven only) with further interest from
Balwant Shewale Tembalaiwadi, E Ward, Kolhapur, 01/07/2025, notice is here by given to the borrower and guarantors and the public at large that
(Loan No. 620900002072/ Maharashtra.416005 undersign has taken SYMBOLIC possession of the property described herein below in exercise
620900003423) of powers conferred on him under section 13(4) of said act read with the rule 9 of the said Rules

15)| Arjun Dasharath Amble R.5.n0.56510( Part) , Plot No.595, | 04/10/2025| 88,06322.93| |1 15/ 1%/202%- Thet.borrgwert ?ncégulara&tc’:rr]s ment|orrt1ed a(?ove 3 pzla‘mculz.atrhatﬂd the purttmc altl
Loan No.620900002059/ C.5.n0.14299/1 & 14299/2, Ichalkaranji, arge Is nere by cautioned not (o deal with the property and any dealing with the property wi
620900002682) Tal-hatkanangale, Kolhapur be subject to the charge of the Suvarnayug Sahakari Bank Ltd.,Pune for an amount As on

Maharashtra. 416415 ’ 30/09/2025 Rs.12,59,242.47/- (In words Twelve Lacks Fifty-Nine Thousand Two Hundred

Term & Conditions of Re - Auction: -

1) The interested bidders shall be required to submit (along with application
& KYC documents) their Earnest Money Deposit (EMD) 10% on Reserve
Price through Cash/Demand Draft/Pay Order/RTGS/NEFT on or before re-
auction day on any working day & hours drawn in favour of Mahesh Urban
Co-op. Bank Ltd; Solapur. Please note that no cheques shall be accepted.
No bidder shall be entitled to participate without depositing required earnest
money.

2) The Property will not be sold below the Reserve Price.

3) To verify all related matters related to government-semi-government
dues (e.g. light bill, municipal tax, water bill, sara etc.) as well as property
ownership rights, title, taxes, sara, debts, encumbrances (known-
unknown) etc. It shall be the responsibility of the bidder; any kind of
complaint or objection will not be taken into account.

4) The Earnest Money Deposit (EMD) of the successful bidder (highest
bidder) shall be retained towards part of the sale consideration and the
EMD of the unsuccessful bidder shall be refunded/ returned by Pay
Order/RTGS/NEFT. The Earnest Money Deposit (EMD) shall not bear any
interest.

5) The successful bidder shall have to deposit 25% of the sale price,
adjusting the Earnest Money Deposit (EMD) already paid, immediately i.e.
on the same day or not later than next working day of the acceptance of the
bid price by Authorized Officer and the remaining 75% amount shall be paid
to the Bank on/before 15th day from the date of re-auction/or subject to
approval of extension application of the successful bidder.

6) If the borrower/guarantors/property holder/legal heirs/mortgagor/surety
deposits the amount against the mortgaged property before the date of
public re-auction, the public re-auction will be cancelled and the bid amount
will be returned to the successful bidder, without any interest being paid on
the said amount.

7) The Term and Conditions of the re-auction shall be read over in presence
of participating bidders and displayed on the board before the start of the re-
auction and same shall be binding on all bidders.

8) Authorized Officer is not bound to accept the highest offer and has the
absolute right to accept or reject any or all offer(s) or
adjourn/postpone/cancel the re-auction without assigning any reason
thereon.

9) Interested bidders should contact the Main Branch during the office
hours, for any additional information relating to the properties on re-auction.

Place: Solapur
Date : 16/10/2025

Authorised Officer
Mahesh Urban Co-op. Bank Ltd; Solapur

- Announcement u/s SARFAESI Act -

Notice is hereby given to Borrower/Property holder/Mortgagor/Guarantors/legal heirs to
clear all dues along with interest & expenses of bank before re-auction sale else the
authorised officer will re-auction the secured assets as declared above.
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Shirol -
Dist. —

at Institute.

9028830984.

Dr.J.J.Magadum Trust’s
Dr. J. J. Magdum Institute

of Nursing Education
(Code No.09172)

Wadi Road, Jaysingpur, Tal -
Kolhapur Phone No. 02322-226520
Website - www.jjmnursing.com

Admission Notification for AY 2025-2026
Basic B.Sc. (Nursing — 4 Year Duration)

Application are Invited for Institutional
(Against vacant seats After Mop UP
Round) & NRI Quota (Management)

» Candidate must submit application in person

« Last Date of application received - 20th
October,2025 (Up to 5.30 pm) & see details
schedule on - www.jjmnursing.com

« Eligibility as per State Nursing CET cell

« Visit to State CET Cell for vacancy position &
more information visit our website

* Admission call - 7620008242, 9146467610,

Shirol,

Principal /Chairman
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